
Court, is an advisory body.  So, Sir, we must not allow the hon. Finance Minister to 
hide behind curtain of the GST Council. We must not allow it. 

Sir, this is a middle class issue.  This is not a political issue. Mr. Chidambaram, 
– he has a lot of experience – a few days ago, said that the hon. Finance Minister 
should ‘listen.'  I appeal – I know all the INDIA parties are together in this – to the 
BJD also to please associate itself with this issue.  You must associate yourself with 
this issue, because it is touching the middle class.  And, I request the hon. Finance 
Minister to come in the next 3-4 days and say on the floor of this House that this is not 
working.  Sir, there is a GST Council meeting going to happen;  if this doesn’t happen 
in the next 3-4 days, इसके िलए आंदोलन चाल ूरहेगा। The people of India cannot have 
medical insurance for GST.  Thank you, Sir. 

 
MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the issue raised by hon. Member, Shri Derek O’brien: Shri Sandosh Kumar P 
(Kerala), Shri Imran Pratapgarhi (Maharashtra), Shri Ramji (Uttar Pradesh), Shri 
Niranjan Bishi (Odisha), Shri Sanjay Raut (Maharashtra), Shri Neeraj Dangi 
(Rajasthan), Dr. Sasmit Patra (Odisha), Prof. Manoj Kumar Jha (Bihar), Shrimati 
Sulata Deo (Odisha), Ms. Sushmita Dev (West Bengal), Ms. Dola Sen (West 
Bengal), Shrimati Sagarika Ghose (West Bengal), Shri Ravi Chandra Vaddiraju 
(Telangana), Shrimati Mausam Noor (West Bengal), Shri Jose K. Mani (Kerala), 
Shrimati Priyanka Chaturvedi (Maharashtra), Shri Sanjay Yadav (Bihar), Shri Sant 
Balbir Singh (Punjab), Shrimati Phulo Devi Netam (Chhattisgarh), Shri R. Girirajan 
(Tamil Nadu), Shrimati Jaya Amitabh Bachchan (Uttar Pradesh), Shri M. 
Shanmugam (Tamil Nadu), Shri Saket Gokhale (West Bengal), Shri Jawar Sircar 
(West Bengal), Shrimati Jebi Mather Hisham (Kerala), Dr. Fauzia Khan 
(Maharashtra), Shri Sanjeev Arora (Punjab), Dr. John Brittas (Kerala), Shri Pramod 
Tiwari (Rajasthan), Shri Sanjay Singh(National Capital Territory of Delhi), Shri 
Samirul Islam (West Bengal), Shri Sujeet Kumar (Odisha), Shri Haris Beeran 
(Kerala), Dr. V. Sivadasan (Kerala), Shri Sharad Pawar (Maharashtra) and Shrimati 
Mahua Maji (Jharkhand). थȅक य।ू  माननीया डा. सगंीता बलवन्त। 
                                                            

Demand to restart the Sugar Mills at Nandganj in Ghazipur district of Uttar Pradesh 
 

डा. संगीता बलवन्त (उǄर Ģदेश): माननीय उपसभापित महोदय, आपने मुझे एक गंभीर और 
लोक कÊयाणकारी िवषय पर बोलने का अवसर िदया, इसके िलए मȅ आपको हािर्दक धन्यवाद 
Ģेिषत करती हँू।   
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महोदय, मȅ उǄर Ģदेश के गाजीपुर िजले से हँू और केन्दर् सरकार का ध्यान वहा ँबदं पड़ी 
चीनी िमल की तरफ आकृÍट करना चाहती हँू।  पटेल आयोग की सÎंतुित के बाद 1978 मȂ मेरे 
गाजीपुर जनपद के नंदगंज िसहोरी मȂ एक चीनी िमल की Îथापना हुई थी और यह चीनी िमल 19 
साल तक लगातार चली।  जब यह चीनी िमल चलती थी, तो वहा ँजनपद मȂ Ģित वषर् लगभग 12 
लाख िक्वन्टल गन्ने से चीनी बनाई जाती थी, िजससे वहा ँके िकसानȗ मȂ एक खुशहाली थी और 
हजारȗ हाथȗ को रोजगार िमला था। केवल गाजीपुर जनपद मȂ ही नहीं, बिÊक आस-पास के 
जनपद के गन्ना िकसानȗ मȂ भी एक खुशहाली थी और व ेसमृǉ थे, लेिकन 1997 आते-आते यह 
चीनी िमल बदं पड़ गई।   

महोदय, मȅ इस सदन के माध्यम से केन्दर् सरकार से आगर्ह करना चाहती हँू िक उǄर 
Ģदेश मȂ गाजीपुर के नंदगंज मȂ बदं पड़ी चीनी िमल को पुनः Îथािपत िकया जाए या िफर वहा ंपर 
कोई ऐसा बड़ा उǏोग लगाया जाए, िजससे उस जनपद का िवकास हो सके, साथ ही, हजारȗ 
हाथȗ को पुनः रोजगार िमल सके। इस िनवेदन के साथ, अब मȅ दो Îवरिचत पिंƪयȗ के साथ अपनी 
वाणी को िवराम देना चाहंूगी।  चूंिक राÍटर्ीय पवर्, Îवतंतर्ता िदवस आ रहा है, इसिलए मȅ कहना 
चाहंूगी... 

 
Ǜी उपसभापित: आपका िवषय नंदगंज पर है। 
 
डा. संगीता बलवन्त: जी, िबÊकुल, नंदगंज देश मȂ ही आता है।  मेरा समय अभी बचा हुआ है। 
 
Ǜी उपसभापित: उसमȂ कोई और िवषय न बोलȂ।  
 
डा. संगीता बलवन्त: सर, मȅ कहना चाहती हँू:  

"वतन के िचराग हो तो उजाला करो, 
िदल मȂ मुÊक से मोहÅबत भी पाला करो, 
ये जमीं, ये आसमा ंमेरा भी है और तेरा भी है, 
गैर देशȗ की जयकार लगाकर अपना मंुह मत काला करो।" 
 

 जय िहन्द, जय भारत!             
                         
 MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the Zero Hour matter raised by the hon. Member, Dr. Sangeeta Balwant: Shri 
Niranjan Bishi (Odisha) and Shri Dr. Sasmit Patra (Odisha).                                                                 

माननीया Ǜीमती रेणुका चौधरी जी। ...(Ëयवधान)... No, nothing else.  
...(Interruptions)...  Ãलीज़, आपस मȂ बात न करȂ। ...(Ëयवधान)...   माननीया Ǜीमती रेणुका 
चौधरी जी, आप बोलȂ।  
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